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The Miniater in the Ministry of 
Rome Main (Sbri Datar): Ca) to (c). 
The infonnation is being collected and will 
be laid on the Table of the House when 
rccei,.ed. 

Administrative Service 

1004- Shri L Eacharan: Will the 
MinisteI of Home Affairs be pleased 
to state: 

(a) the numbeI of officers of State 
Services promoted to I. A. S. and 1. P. S. 
from 1949 to 1956, State-wise; and 

(b) the number of Scheduled Castes 
and Scheduled Tribes in each State, 
among them? 

The Mmiater in the Ministry of 
Home Main (Sbri Datar): (a) and (b). 
The information is being compiled and 
will be laid on the Table of the House. 

Practical Training Stipendli Scheme 

{ Dr. Satyawadi: 
lOOS. Sbri ViswaDatha Reddy: 
Will the Minister of Educ:adon be 

pleased to state: 

(a) the numbeI of Engineering graduates 
and diploma-holders so far trained under 
the Practical Training Stipends Scheme, 
with particolar reference to the year 
1955-56; 

(b) the total period of training for 
which these persons are paid stipends 
by Government; and 

(c) the number of those who haYe 
DetII. absorbed in Government service? 

The Deputy Mmiater of Educ:ation 
(Dr. K. L Sbrimall): (a) The total 
numbeI of candidates who joined practical 
training upto the end of 1955-56 !s 1400 
engineering graduates and 560 diploma-
holders. Of these, 516 graduates and ~  
diploma-holders joined in 1955-56. 

(b) One to two yeaIS depending upon 
the duration of training in the concerned 
ftelds. 

(c) The required information i. not 
radily 'YaiIabJ<o. 

Tobacc:o 

IOCMI. Sbri Tulaidaa: Will the Mini.-
ter of FIDaDce be pleased to state: 

(a) the quantity of the residuary atocb 
.1 inferior unmanufactured tobacco 
belonging to 1952-53 crops; 

(b) the cxtcDt of the financial 108. 
• D the withdrawal of Tarilr Con_1ion1 

to the produce.. and the holders of thi' 
stock resulting from ito non-dispoul; 
and 

(c) the amount of duty to be le,.ied 
on this stock? 

The Miniater of Fhumc:e and Iroa 
and Steel,Sbri T. T. Krilobnamachari): 
(a) 19· I million Ibs. This quantit}' in-
clude also stocks belonging to earlier 
crop years. Separate figures of 1952-53 
crops are not available. 

(b) The question of financial loss does 
not arise since the stocks are still lyinll 
with their owners who are mostly traders 
and can be disposed of in the manner 
provided for in the rules. 

ee) No accurate estimate is possible 
since the amount of duty leviable is related 
to the capability of the tobacco at the time 
of ita c1earance. Morco,.er the owner 
is also at liberty to ask for free clearance of 
some or all his tobacco eitber for agrical-
tural purposes or for destruction. 

Welfare of Scheduled Tribes in Bihar 

1007. Sbri Dco ..... : Will the Minis-
ter of Home Main be pleased to state: 

(a) the amount spent during 1955-
56 on development works in Bihar for the 
Welfare of Scheduled Tribes out of the 
Central grant-in-aid allotted for the pur-
pose; 

eb) the amount tbat lapsed durin, 
1954-55, and 1955-56; 

ec) if so, the reasons tberefor; 
(d) whether the lapsed amount .... 

later made available for welfare schemes; 
and 

(e) if not, the reasons therefor? 

The Mmiater in the MmiatIT of 
Home Aft"ain (Sbri Datar): (a) RI. 
39·59 lakhs. 

(b) Ro. 2·21 lakhs and Ro. 5' 16 Iakh. 
during 1954-55 and 1 ~ , respectively. 

(c) Those amounts lapsed due to non-
implementation of certain schemes in 
full for want of time. 

(d) and (e). The short-fall in aperuii-
ture during the first four years of the IIt 
Fi,.e Year PIan, wal made available to the 
State during 1955-56 on the basis of t!'dr 
requirements. AB regards the saV1l?-gs 
durin; 1 ~~ , those schemes which 
were not completed or which could not be 
taken up for want of time will be eligible 
for uaistance if included in the Second 
IIlve Year Plan • 




